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Meeting No. 0l of AM-I7 of EXIM Facilitation Committee (EFC) was held on 27 -04-2016 at

03.00 p.m. in Room No.4, H-Wing, Udyog Bhavan, New Delhi under the chairmanship of

Shri D.K. Singh, Additional Director General of Foreign Trade to consider the applications for

export of 'restricted' items

2. The member attended the Meeting:-

(i) Dr. D.K. Srivastava, Assistant Commissioner (QC)), Seed Division, Department of
Agriculture Cooperation and Farmers Welfare.

In attendance:

(i) Shri Vinod Kumar Sharma, FTDO



MINUTES OF THE DIIEETING NO.01(2016-17)OF EXPORT FACILITAT10N COⅣ l■lIITTEE(EFC)HELD ON
27.04.2016 AT UDYOG BHAWAN, NEW DELHI UNDER THE CHAIRpIANSHIP OF SHRI  D.K. SINGH,
ADDIT10NAL DIRECTOR GENERAL OF FOREIGN TRADE.DGFT.

TOTAL CASES:40

０

Ｓ
．
Ｎ

Name of the Firm and
File No. of DFFT

Item for Export,
Quantity and FOB
Value

Date of
receipt of
application

Status

MINISTRY OF ENVIRONMENT,FORESTS AND CLIMATE CHANGE(DIEOEF&CC

1 M/s Devang Holding Pvt.

Ltd.,Nぃ v Delhi

F.No.01/91/HO/81/AM16/EC

Redsenders, Orchids,
and Dactylashiza
Hatagirea

13.11.2015 Deferred due to want of comments from
MOEF&CC. MOEF&CC vide letter date
28.12.2015 has sought comments of NBA
vide O.M. No. 5-512015-SU dated
27.01.2016 which are awaited.

M/s Raia ExpOrt,Kolkata

F.No.01/91/180/104/AM16/EC

40 MT Shankha Churi

(Unflnished)Shankha
Churi(Fincshcd)and
Sca― ShcH(P01iChcd)

Musical Shankha FOB
ValueUSD 63.000

16.11.2015 Deferred due to want of comments from
MOEF&CC. MOEF&CC vide their letter
No. 5-112014/SU dated 08.12.2015 has
sought comments of Wildlife Division
MOEF&CC which are awaited.

3. M/sJal Hanuman Wood
Works, Bangalorc

F No.01/91/HO/119/AM16/EC

3 MT of Value added
product (handicrafts) of
Red Sanders Parts of
various sizes of
Furniture, Red Sanders
Round Beads ofvarious
sizes and Red Sanders
Chips for FOB value of
usD 1r0000.00.

06012016 Comment from MOEF&CC (SU Division)
has been received vide O.M. No. 5-212015-
SU (Vol.lv) dated 03.03.2016. In order to
have more clarity, the EFC decided to
examine the export products and its
specification.

4. M/s BASF India Limitcd,New

Delhi

01/91/HO/181/AM-16/EC

300 ⅣIT Elastopor―

differcnt gradcs namely

EH 2157 C―A,EH 2127
C―A,EH ll17 C¨A,EH
l154/1C‐A,EH 4102 C‐
A,1119/1C― A,EH 2125
C‐A,EH ll12/1C¨A,
EH 1712/500C‐ A―
Rs.45,900,000/‐

US$675,000
200 ⅣET Elastospray

EH 1612/4C‐ A一
Rs.30,600,000

USS 450,000

11.3.2016 Deferred due to want of clarification from
MoEF&CC regarding claim of the firm tbr
free exportability of the subject items.

5. M/s Masa Tradcrs Pvt.Ltd.,

New Delhi

01/91/110/192/AM-16/EC

50 MT Spent
Automobile Catalyst―

Rs.13 40 Crore

(USS 2,000,000)

17.3.2016 Approved as pcr NOC fl・ om MoEF&CC
vidc O.M. No.23-265/2013‐ HSMD datcd
15.3.2016

DEPARTⅣIENT OF ANIPIIAL HUSBANDRY DAIRYING AND FISHERIES

6. M/s.Saqlaini Traders

Udhamsingh Nagar
01/91/110/129/AM16/EC

500(Nos.)of Buffalo
Pure Breeding Aniinal

USI)183472.72

10.01.2016 Deferred due to want of comments from
Department of Animal Husbandry Dairying
and Fisheries

7. M/s.Sttu● International,North

24 Parganas(WeSt Bengal).

01/91/180/168/AM16/EC

14 Nos.Thoroughbred

Horses,FOB valuc of

Rs.75,39,987.00

02.02.2016. Approved. Authorisation issued to the firm
on the basis of NOC of DoAHD&F. Ex-
Post Facto approval has been granted.
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8. M/s.SauJ Intcrnauond,west
Bengal

01/91/HO/177/AMl`月 BC

10 Nos.Thoroughbrcd

Horscs FOB value of

Rs.34,00,000

03.03.2016. Deferred due to want of comments from
Department of Animal Husbandry Dairying
and Fisheries

9. M/s.Silvcr Sca Food,Guiarat.

01/91/110/146/AM16/EC
300 MT of Fresh or
Chilled or Frozen silver
pomfrets of weight less
than 300 gms
FOB value
usD 22,23,869.53

08.02.2016 Deferred due to want of comments from
Department of Animal Husbandry Dairying
and Fisheries and MOEF&CC.

10. M/sM.R.Pal&Company,UP
01/91/110/206/AM-16/EC

l no.of Milking Buff7alo

FOB value Rs.155000

(USS2336)l no.
Buffalo Calvc FOB
valuc Rs.15000

(USS226)

3132016 Deferred due to want of comments from
Department of Animal Husbandry Dairying
and Fisheries

ⅣIINISTRY OF ⅣIINES

M/s SGS Mincrals P宙 .,Ltd.
01/91/180/119/AM16月 EC

5,00,000 MT Bauxite

FOB Value
USD 70-80 PMT

11.12.2015 Deferred due to want of comments/NOC
from Ministry of Mines. Ministry of Mines
has called for comments from Indian
Bureau of Mines which are awaited

12. νys.Tamil Nadu Minerals

Lirnitcd Chennai.

01/91/180/227/AM15/EC

1000   MT   Indian
Standard Sand(SiHCa

Sand)USD 700000

21 11.2014 Deferred due to want of comments/NOC
from Ministry of Mines.

MINISTRY OF AGRICULTURE AND FARMERS WELFARE(SEED CASES)

13. Nυs Bharat Nursery Pvt.

Ltd.,Kolkata

01/91/180/162/AM16/EC

540 plIT of certifled Jute

Seeds cv J.R.0.-524

FOB value USD 642857

25.01.2016 Rejected due to non support ofseason.

14. M/s.Udayan Kumar Mitra
West Bengal

01/91/180/158/AM16/EC
`9`Ⅳ
IT certiflcd Jute

Seeds cv. J.R.0.‐ 524

(Nabin)(CertiflCd)
with FOB valuc
96.00/kg pcr unit

21.01.2016 Rejected due to non support ofseason.

15. M/s.Jyoti Biotech Pvt.Ltd.,

Kolkata

01/91/180/163/AM16月 BC

425ルIT of ccrtifled」 utc
Sccds cv.JRO.‐ 524
FOB valuc USD
464843

25.01.2016 Rejected due to non support ofseason.

16. ″ヽs  Kirloskar  lntegrated
Technolgies Pvt.Ltd。 ,Pune
01/91/110/166/AM16/EC

0.150 MTs Of Ricc

Stra、 v(Paddy Straw)

ITC HS codc 12141000

FOB valuc of Rs.600/―

22.02.2016 Deferred. The representative of DAC has
stated that the matter pertains to Trade
Division and the same may be referred to
them.

M/s Bombay Super Hybride
Seed Pvt.Ltd.,Guiarat

01/91/HO/171/AM16/EC

50 MTs of Onion Secds

For FOB Valuc

USD 454500

17.02.2016 Deferred. The representative of DAC has
informed that they have not received the
application of the firm. A copy of the same
is handed over to them during the meetins.

18. M/s Bankim Prosad Ghosh

Sccds Pr市 atc Limitcd,Howrah
01/91/180/188/AM-16/EC

300 ⅣIT Jute Sccds:

JRO¨ 524‐

Rs.48750000/―

USS 75000

14.3.2016 Approved as per NOC from DAC&FW
vidc  o.M. No.I-75/2015-SD:IV(250th
EXIM-3)datcd 19.H.2015.

19. M/s Bharat Seeds CorporatiOn,

Dclhi.

01/91/110/191/AM‐ 16/EC

190 DIET Onlon Seeds

(Red Nasik)(M‐ 53)一

Rs.63650000

(USS 950000)

16.3.2016 Approved as per NOC from DoAC&FW
vide O.M. No.l-78l2015-SD.IV(208th
EXIM Item 2-15) dated 22.2.2015.
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20。 M/s East West Secds lndia Pvt.

Ltd,Aurangabad
01/91/110/201/AM‐ 16/EC

3 PIT Onion Sccd¨ Prcma

Rs.11,53,2000/―

(USS 186000)
4 ⅣIT Onion Secd― Red
Bombay Rs.17,2,0000

(USS256176)

2832016 Approved as per NOC from DoAC&FW
vide O.M.No. I-82l2015-SD.IV (2l0th

EXIM-2- l 2) dated 22.4.20 1 6.

21. M/s East Wcst Seeds lndia Pvt.

Ltd.,Aurangabad
01/91/HO/202/AM-16/EC

2 PIT Onion Sccd― Prcma
Rs.7688000/― (USS
124000)l PIT Onion
Sccd一 Dayo
Rs.43,55,000/―

(USS 65044)

2832016 Approved as pcr NOC from DoAC&FW
vidc O.M.No.I‐82/2015-SD IV (210・
EXIM-2-12)dated 22.4.2016.

22. M/s East West Seeds lndia Pvt.

Ltd.,Aurangabad
01/91/HO/203/AM-16/EC

l plET Onion Seed‐ Prcma
Rs.3015000/― (USS
44338)

3 ⅣIT Onion Sccd―

Dayo Rs.13065000
(USS 192132)

28.3.2016 Approved as pcr NOC from DoAC&FW
vidc O.M.No.I‐ 82/2015‐ SD IV (210・
EXIM-2-12)datcd 22.4.2016

23. M/s East West Sccds lndia Pvt.

Ltd.,Aurangabad

01/91/110/204/AM-16/EC

2 PIT Onion Sccd― Prema

Rs.7688000/‐

(USS 124000)

28.3.2016 Approved as per NOC from DoAC&FW
vide OM.No.I-82/2015¨ SD IV (2 1 0th

EXIM-2-12)dated 22.42016.

24. M/s Baycr Blo Scicnce Pvt.

Ltd.,Hydcrabad

01/91/110/183/AM-16/EC

2000 plETs Hybrid Rice

(Paddy)ScedS

(ArizcH6444 Gold)
Rs.35230000

(USS 5420000)
500 ⅣITs Hybrid Ricc

(paddy)SecdS(Arizc T哺
Gold)Rs.88075000
USS1355000

15.3.2016 Approved as per NOC from DoAC&FW
vide O.M. No.l-7812015-SD.IV(207th

EXIM Item 4-8) dated 12.1.2016.

25. M/s Baycr Blo Sciencc Pvt.

Ltd.,Hyderabad

01/91/110/187/AM… 16/EC

600 BIETs Hybrid Rice

(Paddy)SccdS(Arize
Dhani Gold)

Rs.10,56,90,000/¨ (USS
1626,000)350 MTs
Hybrid Rice(paddy)

Seeds(Arizc Tei Gold)

Rs 66152500

(USS 948500)50 ⅣIT

Hybnd Ricc(Paddy)
Seeds(H6444 Gold)Rs.
176150000

(USS2710000)

15.3.2016 Approved as per NOC from DoAC&FW
vide  O.M. Nol-78/2015-SD.IV(207‖

EXIM Item 4-8)dated 12.1.2016

26. M/s Bayer Blo Scicncc Pvt.

Ltd.,Hyderabad

01/91/110/188/AM… 16/EC

150 DIETs Hybrid Rice

(Paddy)SecdS(Arize
Bigantc)Rs.26422500

(USS406500)
1700 DIITs Hybrid Ricc

(paddy)SeedS(Bigante
Plus)Rs 299455008/‐

(USS 4607000)
300 PIT Hybrid Rice

(Paddy)ScedS(Al・ iz Tei)

Rs.123305000
USS1897000)
700 ⅣIT Hybrid

Ricc(Paddy Sced(Arizc

Habilis Plus)Rs.

23305000(USS1897000

1532016 Approved as per NOC from DoAC&FW
vide O.M. No.l-7812015-SD.lv(207'h
EXIM Item 4-8) dated 12.1.2016.
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M/s Bayer Blo Scicncc P、 ■.

Ltd.,Hyderabad
01/91/HO/189/AM‐ 16/EC

1500 ⅣITs Hybrid Rice

(Paddy)SccdS(Arizc B―
TEl))

Rs.26,42,24,992/¨ (USS
40,65,000)

50 ⅣITs Hybrid Rice

(paddy)SccdS(Arize B―
TEl Vang))

Rs.88,07,5000/― (USS
88,07,500)

400 plITs Hybrid Ricc

(Paddy)SccdS(Arize Tei
Vang))Rs 70460000

(USS 1084000)
50 ⅣlTs Hybride Rice

(Paddy)SeedS(Arizc
6129 Vang))
Rs.8807500/―

(USS 135500)

15.3.2016 Approved as per NOC from DoAC&FW
vide  O.M. No.1・ 78/2015‐ SD.IV(207‖

EXIM Item 4‐ 8)datcd 12.1.2016

28. M/s Bayer Bio Sciencc Pvt.

Ltd.,Hydcrabad

01/91/110/190/AM‐ 16/EC

20 PITs Hybrid Ricc

(Paddy)SeedS(Arizc
6444 Gold)

Rs.35,23,000(USS

54,200)

65ルITs Hybrid Rice

(paddy)SecdS(Arize
Swift)Rs.H449750‐

(USS 176150)
20 PITs Hybridc Ricc

(Paddy)SccdS(AHze

`129 Gold)Rs.35,23000/‐

(USS 54,200)

153.2016 Approved as per NOC from DoAC&FW
vide O.M. No.l-7812015-SD.lV(207th

EXIM Item 4-8) dated 12.1.2016.

DEPARTMENT OF AGRICULTURE,C00PERATION AND FARMERS WELFARE(PADDY CASES)

29. M1/s Sudhir Galla Bhandar,

Bihar

01/91/110/167/A M16/EC

5000 MTs Non Basmati
Rice Paddy other than
seed quality
with FOB value
Rs. 7,50,00,000/-

2902.2016 Approved as per NOC of DAC vide O.M.
No.I-79l2015-SD.IV(pt.) dated 29.3.2016
subject to obtaining an undertaking fiom the
signatory authority of the firms(s) as per
the text provided by the DAC. Ex-Post
Facto approval has been granted.

30. M/s Nikhil Traders,Bihar

01/91/110/168/A M16/EC
12000 MTs Non
Basmati Rice Paddy
other than seed quality
with FOB value
Rs. 20,40,00,000/-

29.02.2016 Approved as per NOC of DAC vide O.M.
No.I-79l2015-SD.IV(pt.) dated 29.3.2016
subject to obtaining an undertaking from the
signatory authority of the firms(s) as per
the text provided by the DAC. Ex-Post
Facto approval has been granted.

31. N1/s Shree Balaii Trading,

Bihar.

01/91/110/155/A M16/EC

1000 MTs Non Basmati
Rice Paddy other than
seed quality
with FOB value
Rs. 1,50,00,000/-

11022016 Approved as per NOC of DAC vide O.M.
No.I-7912015-SD.IV(pt.) dated 29.3.201 6

subject to obtaining an undertaking from
the signatory authority of the firms(s) as

per the text provided by the DAC. Ex-Post
Facto approval has been granted.

32. N1/s Shiv Tradcrs,Bihar

01/91/110/156/A M16/EC
5000 MTs Non Basmati
Rice Paddy other than
seed quality
with FOB value
Rs. 7,50,00,000/-

15.02.2016 Approved as per NOC of DAC vide O.M.
No.I-79l201 5-SD.IV(pt.) dated 29.3.201 6

subject to obtaining an undertaking from
the signatory authority of the firms(s) as

per the text provided by the DAC. Ex-Post
Facto approval has been granted.
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33. グヽs Maha Kali Traders, Bihar

01/91/110/157/A M16/EC

10000 MTs Non
Basmati Rice Paddy
other than seed quality
with FOB value
Rs. 15,00,00,000/-

1502.2016 Approved as per NOC of DAC vide O.M.

No.l-79l2015-SD.lv(pt.) dated 29.3.2016

subject to obtaining an undertaking from the

signatory authority of the firms(s) as per

the text provided by the DAC. Ex-Post

Facto approval has been granted.

34. M/s Shree Sal Trading,Bihar

01/91/110/158/A M16/EC

2000 MTs Non Basmati
Rice Paddy other than
seed quality
with FOB value
Rs. 3,00,00,000/-

11.02.2016 Approved as per NOC of DAC vide O.M.
No.I-79l2015-SD.lV(pt.) dated 29.3.2016
subject to obtaining an undertaking from the
signatory authority of the firms(s) as per
the text provided by the DAC. Ex-Post
Facto approval has been granted,

35。 M/sS.S.International,Bihar

01/91/110/06/AM-17/EC

5000 MTs Paddy(Non
Basmati)othCr than sced

quality.FOB Valuc

Rs.8.10.000000/‐

1.4.2016 Approved as per NOC of DAC vide O.M.
No.l-79l2015-SD.lv(pt.ii) dated 19.4.2016
subject to obtaining an undertaking from the
signatory authority of the firms(s) as per
the text provided bv the DAC.

36。 M/s Mahalaxmi Agro Tradcrs,

Bihar

01/91/110/193/AM-16/EC

3,00,000 ⅣIT Paddy

(Non― Basmati Ricc in

HuSk)Other than sced

quality Rs.4500000000/―

4000 PIT Ricc Husk

Rs.60000000/

17.3.2016 Approved as per NOC of DAC vide O.M.
No.r-79l2015-SD.rv(pt.ii) dated r9.4.2016
subject to obtaining an undertaking from the
signatory authority of the firms(s) as per

the text provided by the DAC.

37. M/s Hanuman Traders,Bihar

01/91/110/197/AM-16た C
2000 ⅣIT Non―Basmati
Ricc Paddy(other than

seed quality)Rs.

30000000/‐ (NPR
480,00,000)

2132016 Approved as per NOC of DAC vide O.M.

No.l-79l2015-SD.Iv(pt.ii) dated 19.4.2016

subject to obtaining an undertaking from
the signatory authority of the firms(s) as

per the text provided by the DAC.

38. M/s Dipiyod EnterpAses,Bihar

01/91/110/182/AM‐ 16/EC
5000 plIT Non― Basmati

Ricc Paddy othcr than

sccd quality.

Rs.75000000

15.3.2016 Approved as per NOC of DAC vide O.M.

No.l-79l20 1 5-SD.lV(pt.ii) dated 19.4.201 6

subject to obtaining an undertaking from

the signatory authority of the firms(s) as

per the text provided by the DAC.

39. M/s Aditya Trading,Bihar

01/91/110/09/AM-17/EC

2000 PIT Ricein Husk

(Paddy or rOugh)other
than seed quality

Rs.30000000/¨

(USS4,80,00,000)

5.4.2016 Deferred due to want of commentsA.,lOC
from DoAC&W.

ADDIT10N OF FOREIGN BUYER:

40. M/s Bluc Phosphate Ltd.,

Udaipur
01/91/110/80/AM-16/EC

I1000 MT Single Super
Phosphate

1432016 The EFC has permitted to include the five
countries i.e. Pakistan, Kenya, Creative
Free Trade Zone,Brazil and Uganda in the
export license subject to without change in
quantity.
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